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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCIT : ALLAHABAD
COURT Now |
F/Misc/7ULIA 2016
APPEAL No.E/50660/2015-5X]DB]

{Arising ot of Order-in-Appeat No, 98CEALLD201 dated 05/12/2014
passed by Commissioner of Central Exeise & Customs (Appeals),
Allahabad)

For approval and signatore:

Flow'ble Mr, Auil Choudhary, Member {Tudicial}

i

Hon'ble Mr. Anil G. Shakkarwar, Member {Technical}

Shei B3 Deb, Assistast Commissioner (ARD

hone,

“Whether Press Reporter may be allowed to see |No )
| the Order for publication as per Rule 27 of the
| CESTAT (Procedure) Rules, 19827
27 iiRether it would be released under Rule 27 of | Yes
ithe CESTAT (Procedure} Rules, 1982 for
publication in any authoritative report or not?
7377 Whetner thetr Lordships wish to <ee the falr copy | Seen
of the order?
4| 'Whether “order s to be circulated to the! Yes
|
Department Authorities?
Comunissioncr of Castorng, C.E, & 5.T., Aflahobod Appeliant
RS
Balaji Bakers Pvt. Ltd Responident

for Appeliant

{or Respondent

COLADM:

Hon'bie Mr, Anil Choudhary, Member {Judicial)
Haon'lste Mr. Al G, Shakkarwar, Member (Technical)
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iJate of Heaving - 280602000
Date of Decision - 2RN0GZ016
FINAL ORDER No. 7 0.5 F?..é?/;ﬂ-.-?f b \
R

Per: Anil Choadhary

Heard the learned AR, Appeal is disposed of as
withdrawn  under the litigation puolicy, as prayed in
Miscellaneous Application No. E/Misc /701032016, without

entering into merits of the case. M.A. stands disposed of.

(Mictated in Court)
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